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CENTRAL AIMINISTRATIVE TRIBUNAL
ALLAHBAD BeNCH

Original Application No, 54 of 1993

Heri Nath essee Applicant

Versus

Union of India and Cthers . ..... Respondents

CURAM :
Hon'ble Mr. Ki (bayya, Member(A)
Hon 'ble Mr. Maharaj Din, Meuﬂ:jﬁiq')

( By Hon. Mr, K. thayya, adi. )
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when his junior Jivit Prdsed wes pranoted the applicant

wes also promoted eés Daftari subseguently on 16.10.92.

2 The applicént hes came bef ore us impugning
the ordexr dated 25,11.92(Annexure~3). In this order
where certein shuffling wos done Jivit Presad is
mentioned es s‘enio:; and the epplicent is mentioned
as %uniafi The spplicant hes represented this
matter on 14,3.92 on which n-‘o orders heve yet been
passed. In &s much as this petition is for determina
tion of seniority end the benefits thet flow from
that seniority for which the applicent has alresdy

represented to the department, tic 1csrned counsel

-.;;%ﬁ?'ﬂzm *’apprj.j,cant urged thet the application mey be

aﬁﬁfm&h”suitable d:.rectims to the
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